31.10.2017

AT 2.15 P.M

1. CM APPL. 46919/2016
CM APPL. 19815/2012
W.P. (C) 195/2010

AT 2.15 P.M.

1. W.P(C) 11968/2016

2. W.P(C) 11971/2016

COURT NO.3

PRONOUNCEMENT OF JUDGEMENT (APPLT.

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRI

RAHUL MEHRA
VS. UNION OF INDIA & ORS.

COURT NO. 33
HON'BLE DR. JUSTICE S

RAHUL MEHRA, ANIIL SONI
NAGINDER BENIPAL

ANIL GROVER, MISHAL VIJ
HRISHIKESH, HEMANT,

P.V. KAPUR, PREMTOSH MISHRA
YOJNA GOYAL, SALONI AGGARWAL,
DIVYYA KAPUR, PRATIBHA SRIDHAR,
SIDHANT KAPUR, V.K. NAGRATH,
JITENDER PANCHAL

.MURALIDHAR

HON'BLE MS. JUSTICE PRATHIBA M.SINGH

M/S ESS DISTRIBUTION
(MAURITIUS ) S.N.C.E.T
COMPAGNIE

VS. ASSISTANT COMMISSIONER

OF INCOME TAX, CIRCLE-1(2)
(2) INTERNATIONAL
TAXATATION, NEW DELHI

M/S ESS DISTRIBUTION
(MAURITIUS ) S.N.C.E.T
COMPAGNIE (EARLIER KNOWN
AS M/S ESPAN STAR SPORTS
MAURITIES S.N.C.E.T
COMPAGNIE

PRAKASH KUMAR
MANISH KANTH
RASHMI SINGH
DIVESH CHAWLA

RAHUL CHAUDHAY
SANJAY KUMAR

PRAKASH KUMAR
MANISH KANTH
RASHMI SINGH
DIVESH CHAWLA
RAHUL CHAUDHAY
SANJAY KUMAR

VS. ASSISTANT COMMISSIONER

OF INCOME TAX, CIRCLE-1(2)
(2) INTERNATIONAL
TAXATATION, NEW DELHI

JURISDICTION)



31.10.2017

3. W.P(C) 11972/2016

4. W.P(C) 12031/2016

AT 2.15 P.M.

1. W.P.(C) 866/2016

2. W.P.(C) 8149/2010

AT 2.15 P.M.

J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

M/S ESS DISTRIBUTION PRAKASH KUMAR
(MAURITIUS ) S.N.C.E.T MANISH KANTH
COMPAGNIE (EARLIER KNOWN RASHMI SINGH
AS M/S ESPAN STAR SPORTS DIVESH CHAWLA
MAURITIES S.N.C.E.T RAHUL CHAUDHAY
COMPAGNIE SANJAY KUMAR
VS. ASSISTANT COMMISSIONER

OF INCOME TAX, CIRCLE-1(2)

(2) INTERNATIONAL

TAXATATION, NEW DELHI

M/S ESS DISTRIBUTION PRAKASH KUMAR
(MAURITIUS ) S.N.C.E.T MANISH KANTH
COMPAGNIE RASHMI SINGH

VS. ASSISTANT COMMISSIONER DIVESH CHAWLA
OF INCOME TAX, CIRCLE-1(2) RAHUL CHAUDHAY
(2) INTERNATIONAL SANJAY KUMAR
TAXATATION, NEW DELHI

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

SHADAB KHAIRI AND ANR VIRESH B. SAHARYA,

VS. THE STATE (GOVT OF NCT DELHI) AKSHAHT AGARWAL,
JAYANT BHAT, SHIVANI SHARMA,
VIPIN KUMAR, AAYUSHI GUPTA,
RAMAN DUGGAL.

SHANTA KUMAR RAKESH KUMAR
VS. COUNCIL OF SCIENTIFIC AND PRAVEEN, ARUN BHARWAJ,
INDUSTRIAL RESEARCH (CSIR) & ORS NIKHIL BHARDWAJ.

COURT NO.2
HON'BLE MR. JUSTICE P.S.TEJI

1. RFA 124/2007 MAHENDER VIRMANI SANJEEV K.TANDON,R.V.NAIK,
VS.BALBIR SINGH DUGGAL & ANR DEV PUJRI
2. RFA 46/2007 MAHENDER VIRMANI SANJEEV K.TANDON,R.V.NAIK,

VS. BALBIR SINGH DUGGAL & ANR DEV PUJARI



31.10.2017 J-3 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

3. RFA 17/2007 FOOD CORPORATION DEEPAK DEWAN
OF INDIA VS.
RAGHUBIR CHAND GUPTA

4. RFA 583/2007 ADMA SOLUIONS PRIVATE LIMITED PARITOSH BUDHIRAJA,
VS. SHOBHA JAIN ASHWANI AHUJA, SURABHI MAHESHWARI
J.K. SINGH
5. RFA 12/2009 GAJRAJ SINGH BANI SINGH

VS. RAJBIR SINGH DHULL & ORS.

6. RFA 149/2007 RAMESH CHAND JAIN J.K. SINGH,

VS. STATE BANK OF INDIA S.L. GUPTA, MITHILESH PAL
7. RFA 43/2007 DEVENDER KUMAR VERMA AJAY KUMAR,

VS. TARA DEVI THRU NANDINI NAGPAL

L.R. RAM KISHOR

HIGH COURT OF DELHI
30TH OCTOBER, 2017 REGISTRAR (LISTING)



